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THURSDAY, APRIL 13, 2023

PUBLIC NOTICE

NOTICE is hersby given thal the
Cerlificatels) for Equity 280 Shares faca
value Rs. 1/-, Folio Mo: HLL2E85945,
Certificate Mo 5229611, Dist. Mos
1126287151 1126287430 al
Hindustan Unilewer Limited Standing
i the name of Suresh 5. Bhilwadikar
hasfhave been lost or mislaid and the

This is anly an advertisement for the information purpose and nat for the publcation, distritwtion, o release, directly or indirectly in thae
Uinited States of America or othenwise outside India. This is not an offer document. & capitalized terms used and not defined herein shall
hawve the meaning assignad to them in the letter of offer dated November 23, 2023 {Letter of Offer) filed with BSE Limited, the stock
exchanga where the Equity Shares of the Company are presently listed [B5E) and Securities Exchange Board of India (SEBI").

Rungta Irrigation Limited

CLASSIFIEDS (@) INDORE MUNICIPAL CORPORATION, INDORE ¢

Swachh Bharat Mission

NOTICE INVITING TENDER

Online bids are invited from the registered contractors in the centralized system for the following works. The
detailed description of the tenders can be seen on the website https:/ /mptenders .govin

PERSONAL

i THANKS GIVING ,Q

undersignad bas! have applied o the T, 4 . |
: ; ender Duration |Estimated| Cost of Last date
Compan to issue duplicate
HOLY Spirit Thou who RUNGTA IRRIGATION LIMITED cmﬁfmmcﬂ} i o e A No/ Name of the Work of Costof | Tender | EMD of
makes me See Everything ; CIN: L748990L19B6PLO023934 _ person who has a claim in respect of the Date the Work Work Form submission
and Shows me the way 10 ooy LIRSSk G T s P B D DO s shares should lodge such caim| | (i Gt oo e
v #91-11-4 31 : Contact Person: Mrs. Ayushl Vijay, Cormpany Secretary an : S d L eration an agintenance o
Roach My Idoals, you who Compliance Officer, Email ID: os@& rungtairrigation.in; Website: wwaLrungtairrigasion,in; with the Company at its Registered P 24 71.58 4

SBM/23-24)the Integrated Solid Waste

T
12.500/- | 1.58,000/-| ©1/05/23
10/04/23 | Management System of Indore,

Crffice, Unilever House, B, D. Sawant
Marg, Chakala, Andheri East, Mumbai
400039 wiltsin 15 days from this dabe
eiza the company will proceed o issus
duplicate Certificate(s).
Namae(s) of Shareholder(s)
SURESH SAHADED BHILWADIKAR
Flace: Mumbal Date: 130402023

gives me the Divine Gift Months Crore
to forgive and forget tho
Wrongs that is done unto
ma and who is in all
instances of my life with
me | in this short Dialogue
want to thank you for
evarything and confirm
once more that | do not
want to be Separated

from you, no matter how
great the, material desire
may ba | want to Be with
you and my loved ones In

SECOND AND FINAL CALL NOTICE FOR THE HOLDERS OF PARTLY PAID-UP EQUITY SHARES OF
RUNGTA IRRIGATION LIMITED AS ON THE RECORD DATE I.E. SATURDAY, APRIL 08, 2023.

I Bermis of provisions of the Companies Act, 2093 (Act), read with the relevant rules made thereunder, the Second and Final
Call Nabice has been wsued in the electronic mode 1o members whase e=mail address is registensd wilh e Company or
D pository Parlicipant(s) on the redord dalbe ie. Salurday, April 08, 2023 unless the meamiers have regislered theair regquest for
tive hard copy of the same. Physical copy of the Second and Final Call Motice along with instructions and payment slip have
besn sent via permitted modes of dispatch, at the registered addresses of those membser a) who have nod registered their &-
mail address with the company or Depository Participant{s); or b) who have specifically registered their request for the hard
copy of the same, The Company has completed the dispalch on April 12, 2023,

The Right lssue Commities of the company &t 1s meeting haeld on Monsday, April 03, 2023 has approved making the Second and
Final Call of Fs, 4 000 (Rupee Four Only) (EOmpsing Rs, 3.00v= towands face value and Rs. 1,00/ iowards share prermium) per
Rights Equily Shares and fixed the parnod of Sacond and Final Call Frarm which call mamnay will be payable i e Saturday. Aoril 15,
2023 to Saturday, April 29, 2023 both days inclusive " Second and Final Call™). The Company has fixed Saturday, April 08, 2023
as the record date for the purpose of ascertaining the holdera of Rights Equity Shares to whom the Second and Final call notice,
will be send, The same was intimated to the Stock Exchangs on Monday, Al 03, 2023,

Accordingly, the Second and Final Call notice has bean servad as per the detal given below,;

Appointment of Agency to

deploy ICT Based system for
I;é“jgsﬂgi Digital Record keeping, Reports, 24
Surveys, Mock Assessments & Months Crore
10/04/23 | Documentation Support under
SwachhSurvekshaninIndore.
Notes: - Amendment. if any shall be published online only on the website-https.//mptenders.govin, and
shall not be published separately in newspaper.

#1.10 z :
l12.500/- | 1.10,000/-| 91/05/23

Executive Engineer
Swachh Bharat Mission
Indore Municipal Corporation

your perpetual glory
forever Amen - ZDS Payment Pericd From Ta Duration
007085344491 April 15, 2023 April 29, 2023 15 :deys NOoTice 1s hereby given that the share certiicates no(s) 104562, 255196, 371752, 46345:
Mode of P ¢ 1 Onling A584 Threugh the website of $CSHs S o INDIA HOME LOAN LIMITED and 1325674, for 315 shares bearing distinctive no(s) 5014355 to 5014389, 143310609 tq
QUCOT Faymern 1, Aeg Off: 504/5044, 5" Floor, Nirmal Ecstasy, Jatashankar Dossa Road,
[ —— b. Physical ASBA T PO ey T N R R P Lix 141 q Pt I'-.'IH!I- {00080 143310643, 57907903? to 579079106, 6202?9131 to 620229200 and 1391384698 tq
IMPORTANT = : SR _ _ CiN No. : LEGoT0MEH B00PL OGS40 1391384802, under Folio No. 11040454, standing in the name(s) of Pushpa Mathur in the
Please visit httpa:/fwww.sebi gowinfebiweb/other/Otherdction. do *doRecognisedFpi=yesfintrold=35 to refer to the list of existing ipatpinls : = . - .
SC58s {for points (&) and (b) above). Website: www.indiahomeloan.co.in Email:cs @indiahomelean.co.in books of M/s Larsen & Toubro Limited, has/have been lost/misplaced/destroyed the
Wi ce & telen pror 1o acoetanee of Please Visit https./fwww.rungtairrigation.in to download the Physical ASBA application or Payrment Slip. NOTICE OF EXTRA-ORDINARY GENERAL MEETING advertiser has/have applied to the company for issue of duplicate share certificate(s) in lie
m_?:ﬁ-” fl.'![l]Eﬂ}E']}l.'ﬂ'pr The INI24TC01029 representing partly paid-up Aight Shares of face value Rs, 10000)- {Rupees Ten Only] each with Rs. 7.00/- [Rupees r,"lmbe o herei:-_,r v gkt Exxie- cociriary GE“ET'HEEHFQ A ki Lo L'TnEd the.reOf' A.ny person(s) WPO ha.S/have claim(s) on the Salq She.]res should !Odg(.a S.UCh
ootz The indan Bxgrece (P Limited Severn Only) paid-up has been suspended by BSE with effect from April 06, 2023, Further, the INOZA7C01020 representing partly paid-up {"the Company”) wil be held on Monday, May 8, 2023 at:3.00 pm. (I5T), through Video Canferancing claim(s) with the company's registrars and transfer agents viz KFin Technologies Limited
mti"ﬂlmtfﬂﬂlm Rights shares has bean wspendgad bythe Depositories effective end of Closing h-:-urs-::ﬂﬁ;]rll 10, 2023 The Process -:-fl;.'-:_lrl:n:-rate action for 1"WCT) | Crbar Audia Visual Means ("OAVM') to frarsact the business specified in the Malica Selenium Tower B, Plot No: 31-32 Gachibowli, Financial District, Nanakramguda
. J rorverting the partly paid-up Right Shares with Bs, 700/ {Bupees Seven Only) each paid-ugp to the Fully paid-up Eguity Shares with Bs, convening the EGM. L . . . .
oy ogs o clmaxe noumed i 2 sk 10,00/~ {Rupees Ten Only) each paid-up under the present ISIN: INE347C01013, for the extsting equity Shares, allotted by the e : ; ! o Hyderabad - 500 032 within 15 days from the date of this notice failing which the company
o Tensaors wih congeries, SRS Depasitories, is estimated to be complated within a period of 2 weeks fram the last date for making the payment of Second and Final Call e e coninying Levide 13 pandonic anc nocsl etancing nom, e Miniiry - OF LArpons will proceed to issue duplicate share certificate(s) in respect of the said shares.
.ﬁ'.'i « Allthe correspondence in this regard rmay be addressed to; Affairs ("MICA') has vide &5 General Circular Mo, 1172022 daled December 28, 2022 read wih Date: 12-04-2023 Name(s) of the SUI'ViVOI'(S
;l' "_ﬁﬂ_ advertEng n i nawspapes of Beetal Financial & Computer Services Private Limited General Circular Mo, 17/2020 dated Apd 13, 2020 and General Circular No. 14/2020 dated Apil 8, ate: 12-04- Alok Bahadur Mathur
hicztons. e therefoee recommend hat Beetal House, 3rd Floor, 99, Madangir. Behind L5C. New Delhi - 110062 2020 feolecively referrad o as "MCA Creuare”), permithad th helding of the EGM thetugh Video Place: Delhi

Tel.:+31 11 2996 1281-E3, Fax: +51 11 2996 1284, E-rmail; beetal@beatalfinancial.com,
Investor Grievance e-mail i investor@beatalfinancial com, Waebsite: waw. beatalfinancial com, For RUNGTA IRRIGATION LIMITED
Contact Person: M Punit Mittal, SEBI Registration. No.: INRDDR0OO0ZE2 S/
Bahabir Prasad Rungta
Managing Director
OIN; 20235632

makn maie recesay nounes tefoe
SN Yy MOES O &g o Ay
g Wi adverssers o ofhenwise
afng o advedsement 1 any manner
whatsoever, Regustered letters are ot
aepted 0 respomse 10 ox number
SveTGament

Canfarancing ("WET] | Olbar Sudn Viswal Means (OAVMT), withou! the physical presenca of the
Mermbers al & cormmon wanug. In accordanca with the MCA Ginculars, proviglons of Tha Companas
&l 2013 (he Acl) and the Securlies and Exchange Boand of India vide s Cincular No. SEBY
HOCFMCMD CIRF202078 daled 127 May 2020, SEBIHOWGFDY CMD2CIRF2021:11, daled
15t January 2021 and SEBIHOCFDPoD-2PCIRR20234, daled 5% January 2023 (nalermed o as
"SEBI Circular e EGM is beng helg hrowgh VGO The deamad vanue for e EGM wil
be e Registersd Ofice of the Compary.

The Mofice ol the EGM will ba sent only through elechonic mode & those Members whoss emal
addrasses are regislered wilh the CompanypDeaposkomas in compliance with the aloresaid MCA
and SEBI Circulars. Members may nole fat fhe Malice of the EGM wil also be available on the
wabsile of the Compary, L. hipindiabomaloan.con’ and wabsiles of the Siock Exchange ie.,
BSE Limilad af vy beandiacom, and MNational Secunties Depositany Limiled 7 wis nsd.coin.
Mermbers can attand and parficipate i fhe EGM through e VCOAVM faciity anly. The instrucsion
far joiring 1ha EGM ans provided in the Notics of the EGM. Memibers afianding fe EGM through
WA shall be counted for e purpese o reckoering the quanim under Sacticn 103 of the Aot

Pursuant o She provisions of Secson 108 of the Companias Acl, 2013 read with Bule 20 of tha
Comganies Managamant and Administration) Pules, 2014 (as amended) and Feguiabion 44 of
SEBI (Listing Chigations & Disclasure Baguiremants) Regulaions 2015 (as amended), and the
Circulars Isswed by S Minkslry of Corporate Aflaies dated Bonl 08, 2020, Apri 13, 2020, May 05,
2020, June 15, 2020, January 13, 2021, December B, 2021, Decomber 14, 2021, May 5, 2022 and . ..
Doember 28, 2022, the Company i pieased tn offer ramale e-voling faciity through NSDL, which For LKP Securities Limited]
will enable e Members to cast fer voles electorecally on the resclulion set forth in The sad Sd/-
Mitice of EGM. The remale e-voling penod commences on Friday, May 5, 2023 (9.00 am.) and Place : Mumbai Akshata Vengurlekar

_ ends on Sunday, May 7, 2023 (5.00 p.m.) The Cut-off date for determining the elighiity of Date : April 12, 2023 Company Secretary
STATUTORY 15 DAYS NOTICE UMDER RULE B(B) read with Bule 9{1} OF THE SECURITY INTEREST (EMFORCEMEMNT) RULES, 2002 - The Members for remote e-voting 8t e EGM is Monday, May 1, 2023, | |

maortgagor/borower/guarantors are hereby notified to pay the sum as mentioned in point no. 2 below along with interest upto date and ancillary expenses The Company Is providing remola e-voling facity (ernale e-voling™) 1o all hs Mermbars 1o cast ther

Date: April 13, 2023
Place: Mew Delhi

CIN: L67120MH1994PLC080039
Regd. Off. 203, Embassy Centre Nariman Point, Mumbai-400 021
Tel: 91-22-40024785 / 86 Fax: 91-22-22874787

NOTICE
NOTICE is hereby given pursuant to Regulation 29 and 47 of thej
SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 that a meeting of the Board of Directors of the Company is
scheduled to be held on Wednesday, April 26, 2023, to inter-alia,
consider and approve Audited (Consolidated and Standalone) Financialf
Results of the Company for the Fourth Quarter and Financial Year
ended March 31, 2023 and recommend the Dividend, if any, for
financial year ended March 31, 2023.
This notice can be accessed on the Company’s website www.lkpsec.comj
and can also be accessed on the stock exchange’s website at
https://www.bseindia.com.

Off.: 1081 Tower, WTC Complex, Cuffe Parade, Mumbai-400005.

CIN: L§519ENHIMGOI4E3 16
PUBLIC NOTICE FOR SALE OF IMMOVABLE ASSETS OF GTL LIMITED (“the borrower”) THROUGH E-AUCTION

E-Auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 ("SARFAESI Act"”) read wilth provizion ta rule 8(8) of the Security Interast (Enforcemeant) Rules, 2002 ["Enforcement Rules’™). Notice ks haraby given o the
public in general and in particular to the Borrower and Guarantor(s) that the below described immovable properties, mortgaged) chargedisecured to the
consartium of lenders, will be sold on the terms and conditions histed below,

The undergigned being the Authorzed Offices (A0 of IDBI Bank Lid. (IDEI} on bahall of consortium of lenders inviles bidsfolters (Bids) lor sala of the following
secured assets of GTL LIMITED under the provisions of the SARFAES] Act read with the Enforcement Rules, possession whereof has been taken by the AQ, IDEBI
Bank Ltd for property mentioned undar Lot No (i) on Octobear 14, 2022; Lot Na. (il) & (v) on November 19, 2020; Lot Mo. (i) on Novembar 24, 2022; Lot Na. (iv) &
ivii} on November 29, 2022 and Lot No. {vi) on Novemnber 23, 2020,

before the auction, failing which the property will e auctioned/sold and balance dues if any will be recovered with interest and cost, woles on 1he resoiulion set oul In e Nolice of EGM. Addticnally, the Company is providing the

[ | faciity of voting Hirowgh e-wating systen during the BGM (fe-voting™). Detalied procedure for remobe
1 | Brief Description of Properties a=valing | e-voling is provided in the Notice of the EGM.

} ¥ Mamber's ernal id is aready regisiared with (he Comparny/Depository, login details for e-voli
r:c;t Description of Assets gl ; 1 P i X o0 Togn oo ik

will ba 2anl an M mgislensd ermal addess of he Marbe:
U | Blectronic Sadan 1 - Property All that piece of Unit Mo. 14 & 158 Typea and Unit No. 16 A type on 3rd Floor conlaining by admeasuring 135.20 5. M.;ﬁgm amquwng Eh‘g;‘:sa:' mﬁ?'_ﬁ:; ”ﬂjﬁ“x;ﬁﬂmﬁ;ﬂ 1w.'$;mwr::
meters + 135.20 sq. maters + 248.35 5q. meters respectively and totaling to 518. 75 5q. meters or thereabouts an the 3rd Floor of the flatted :Men*-l:-m éﬁémﬁﬂmhﬂm'm 5;15:-:9 i mﬂmmmmw MI_E'E;T’ e fkl
factory building standing on a piece or parcel of land known as plot no. 1 inthe TTC Industrial Area within village limits of Mahape, Taluka Thane, s i o mﬂlg & Mondas May 12023 s:_p:'-“n-aﬂ:é o chia ;Tﬂm 0 and
District and registration District Thane which said plot of land admeasuring 8775 sgquare meters or thereabouts. e ferchig it B el ! '
All that piace of unit no 13 A typa on 3rd floor containing by admeaasuring 248,55 5. matars or thereabouts on the 3rd Floar of the flatted factory

passwird by sending request at evoling@nsd.codn. Howevar, i a member i already regshensd
wilth MEDL for evoling then exsling Liser I and passwond can be ueed lor casting vote, Members

building standing on a piece or parcel of land known as plot na. 1 inthe TTC Industrial Area within Village Limits of Mahape Taluka Thane. District . Wiy, MARATHA MANDIR'S
1 : ek : whe hiawie ot cast thelr vl throligh remche e-wotng and ame presont at Be EGM through WE, shal :ﬂ", -
and rag:glratmn Dlsl_rlc:tThanE.whnch said plot of land admeasuring 8775 sq. meters or thereabouts. . __ . b bl 1o o i gt e L TH Mt rbees: wh s conet sl voksie) 64 st Py, . BA BASAHEB GA.WDE I"ST'T“TE
- Electronic Sadan 2_—- .ﬁ._II that piece and p_ar{:al of Iand._knﬂwn_ as F'I::r_t I*-.!-:}. Electronic Sadan _N-:_}. Etngﬂmer with _t:um:hrtgs_ the-r:_zqr‘l having t:uu‘_t up @-v0ling may aso attend the EGM but shall not be enlitied 10 cast their vole(s) again, uF MAN n'ﬂ EMENT s-l-u DI Es
i | area of 64 galas/units in the TTC Industrial Area, within the village limits of Mahape and within the limit of Navi Mumbai Municipal Corporation, The link far updating smail ackiress, hank details and moblla numbar siactronically 50 1 b ,*
Taluka and Registration Sub District Thane and Registration District Thane containing by admeasurement 10125 sq. meters or thereabouts d : ¥ 00 IRy e Accredited by NAAC with B++ Grade

basis is available at suppod @punashare com and lor furthar dalails on updation of emal addnass,
barik delails and moble number you may refar Tie Nolice of the EGM.

In case ol amy quenesignesancas eiating o a<aling the MembersBeaneficial ownars may contacl
MNSDOL on evolng@nsd.comn / 1800-222-5880 ar conlact Mr. Am# Vishal, Assislard Manager, NSDL,
Email: Amity@ nsdl coin, Tel: 022-24534360 and Mz, Pallavi Mhatre, Manager, KSDL,

togeather with all the buildings and structures thereon, fixturas, fitings and all plant and machinery attachad 1o the earth or permanently fastenad
to anything attached to the earth, both presant and fulure.

EL 3 - All that piece ar parcel of land known as Plot no. EL-3 in the Trans Thane Creek (TTC) Industrial Area, within village limits of Mahape and
miy | within the limits of Navi Mumbai Municipal Corporation Taluka and Registration sub-district Thane, District and Registration District Thana
containing by admeasurements 1800 sq. mtrs or thereabouts together with the building and erections standing thereon admeasuring 3494339

1“ Floor, Babasaheh Gawde Chowk, Dr. A. B. Mair Road,
Mumbai Central, Mumbai - 400008.

APPLICATIONS ARE INVITED FOR THE FOLLOWING POSTS
FOR THE ACADEMIC YEAR 2023-24

Row House bearing Me. 2 on the Ground and First Floor and Car Parking Space No, ML together with exclusive right to use occupy and enjoy
the open spaca/garden/ terrace of the building known as "Goodwood Terraca” in the Complex "Clover Village® situated at Survey no, 66/67,
| Hessa No. 2A BBA Hissa No. 1A & BBA, Hisa No. 1B, Village Wanowrie, Sub District of Haveli, Distriet - Puna - 411 040 togethar with the structuras
¥l | standing thereon and the said lands adjacent to each other, their consolidated boundaries togather with all the buildings and structures thereon,
fixtures, fitlings and all plant and machinery altached to the earth or permanently fastened to anything attached to the earth, both present and
future.

2 | The dues of IDBI Bank Lid. and other consortium lenders as on December 31, 2021 stand at Rs. 7250,58,54,202.64/- (Rupeas Sevan Thousand Two
Hundred Fifty crore Fifty-Eight Lakh Filty Four Thouwsand Two Hundrad Twe and Paisa Sixty Four Only) plus interest thereon,

3 Lot Reserve Price EMD Date of Last Date and time of Submission | Date and time of e auction
No. (Rs. In Lakh) (Rs. In Lakh) Inspection of Bids
[} 671 100.65 i 28/04/2023 from
i 6704 335.20 24/04/2023 AT /DA 202N SO0 p: 11.00 a.m. to 1.00 p.m.
Lk 1605 240.75 to
(V) 6335 316 .95 104/2023 To Deputy General Manager, IDEl Bank, NPA Management
(V) 3070 367.00 on request. Group, 7th Floor, IDBI Tower, WTC Complex, Cuffe Parade,
i) 12 3.00 Mumbai
(wii) 236 35.40

4 | Gist of the terms & conditions:

1. The sale of Secured Assets is on “as is where is basis”, “as is what is basis”, “whatever there is basis™ and “no recourse basis™ for and on behall

of the Secured Creditors viz.: IDBI Bank Ltd (Lead Bank} and other consoriium lenders, All statutory liabilities [ taxes etc., outstanding as on date and

yet to fall due would be ascertained by the bidden(s) and would be borne by the successful bidder. Bank does not take any responsibility to provide
information on the same.

The aforesaid propearties shall not be sold below the reserve price mantioned abovea respectively.

3. The Bidder, who ks desirous of undertaking a visit to the Site, shall do so by intimating the Process Advisor prior to the Date of Inspection, and shall

inform ICKMS via emall to projecttel@idbicapital. com about the details of the team and ttinerary at least 2 (two) Business Days prior 1o scheduled visitto

the Site, the visit to the Site shall be permitted from 24/04/2023 to 27/04/2023 only on request basis.

No sale of the proparty shall take place befora the expiry of fifteen days (15 days) from the date of publication of this notice.

. The Bidder(s) needs to submit separate Bids along with separate EMDs for each property that is being bidded for,

The Eamest Money Deposit (EMD) will not carry interest. AQO may retain the EMD of the top three bidders up to two months from the date of the E-
Auction. The Bids so retained will be valid for two months from tha date of auction or till further axtension of e as may be approved by the AD. Tha
EMD of other biddars will be returned within 10 waorking days from the date of avction without intarest and inthair name anly.

7. The Bidders are requested to conduct the legal due diligence with respect to the assets for any encumbrances and litigation prior to submission of the
b,

8. Thesale shall be confirmed infavour of the successhul bidder who has offerad the highes! sale price in his bid,

8, The successiul bidder will be required 1o deposit 25% of the sale price (less the amount of EMD deposited) at the time of confirmation of sale. The
balance amount of the sale price is to ba paid within 15 days of the confirmation of the sale or such extended period as may be agread 1o by the AD. In
casa of failure to deposit the balance amaunt within the prescribad peried, the degosited amount shall be forfeited, including earnes! money.

10. AQ on behalf of consortiom of lenders reserves the right to accept or reject any or all bids without assigning any reasonis). In case all the bids are
rejectad, the AD reserves the right 1o sell the assets by any of the modes as prescribed in the SARFAES] Act.

11. The Secured Assats mantioned in the Bid Documant ara basad on the charges/mortgages created by the Borrower in favour of Securad Craditors,
the details whereof are given in the bid document, Interested parties are requestad to verify the details of the Secured Assets and inspect the records
refating to morigaged assets available with AC on request

12. IDBI Bank & other consortium lenders do not take responsibility for any errors/omissions/discrepancy/ shortfall ete. in the secured Assets or for
procuring any parmissions etc. or forthe duas of any authority established by law.,

13. The Secured Assets ané being sold free from charges and encumbrances of the Secured Creditors.

14. Biddars need to submit EMD along with required documents as mentionad in the process documeant.

15. The successful bidder shall be required to bear all the necessary expenses like stamp duty, registration, expenses, tax liabilities, other dues if any etc
for transfer of secured assal.

16, The Process Document can be obtained from Shri, Nipun Paliwal Authonsed Officer, IDBI Bank Ltd., NPA Management Group, 7th Flaar, IDBI Tower,
WTC Complex, Cuffe Parade, Mumbiai — 200005, (T)+91-22-6626 3532, (M) 9940684265 (email) nipun. paliwali@idbi.co.in.in free of charge and can
also be downloaded from www.idbibank.in

17, Interasted parties may contact undersignad on (T)+81-22-6626 3532, (M) $840684265 (email) nipun,paliwalimidbi.co.in or hs representative (T)
+91- 22-6655 3153, (M) 2892157320 (email) bhagabat, patra@idbi.co.in and IDEI Capital Markets & Securities Ltd (Process Advisor appointed by
IDBI Bank) -Shri, Jitendra Agarwal (022-22171700) (email: projeciiel@idbicapital.com).

Ll

2o A

Sd/-
Place: Mumbai Authorised Officer
Date : 13/04/2023 IDBI Bank

ﬁi-nanci“.ep. .in

RELEVANT PARTICULARS

| Name of corporate
2. | Date of incorporation of
| corporate debtor
3. " Authority under which corporate | Roc, Mumbai
debtor is incorporated /
registered
4| Corporate Identity No. / Limited’ U74120MH2014PTC258810
Liability Identification No. of
| corporate debtor
9. | Address of the registered ofrice | b-/, Ground Floor, Plot No. 2/9, b Govardhan
and principal office (if any) of | CHS, N M Joshi Marg, Bawla Masjid, Lower Parel
corporate debtor Delisle Road, Mumbai-400013.

29" day of 2014

6. | Insolvency commencement | 31.03.2023
date in respect of corporate
debtor

7. Estimated dafe of closure of 27.09.2023

insolvency resolution process
8. 1 'Name and registration number
of the insolvency professional
acting as interim resolution
| professional
9. "Address and e-mail of the Amarnath Matadin Sharma,
interim resolution professional, | 607, ljmima Complex, Interface, Off. Link Road
as registered with the Board Malad West, Mumbai-400064
10.] Address and e-mail to be used 60/, ljmima Gomplex,Intertace, off Link Road
for correspondence with the Malad West, Mumbai-400064.
interim resolution professional | ipamarnathsharma@gmail.com

I"Mr. Amarnath Matadin Sharma
Regd. No. IBBI/IPA-001/IP-P00458/2017-
2018/10801

“11.| Last date for submission of 27.04.2023
| claims
12.] Classes of creditors, IT any, Nil

under clause (b) of sub-section
(6A) of section 21, ascertained

S0, Meters Email: pallavid @nsdl.co.n, Tal: 022-24394545. UN-AIDED
. - - - = — - - For INDIA HOME LOAN LIMITED

ES 4 - Alithat piece and parcel of land known as Plot No. Electronic Sadan No. 4 together with buildings thereon having built up area of 64 galas/ S, ST, Cadre MNo. of Post Reserved
units in the TTC Industrial Area, within the village limits of Mahape and within the limit of Navi Mumbai Municipal Corporation, Taluka and Mahesh N. Pujara No. Posts for

W | Registration Sub District Thane and Registration District Thane containing by admeasurements 8840+ 1430= 10270 sq. meters or thereabouts Place: Mumbal Managing Director 1 Director* o1 OPEN - 01
togather with all the buildings and structures thereon, fixtures, fittings and all plant and machinery attached to the earth or permanently lastenad Date: 12.04.2023 DIN: 01985578 - ) SC/ST- 01
to anything attached to the earth, both present and future. 2 Associate Professor 3 C/sT -
All that piece of land belonging to the Trustees in the Island of Mumbai situated on the Mody Bay Estate containing by admeasurements Five DT(A) - 01
Hundred and Fifty Three square yards and six nineths of another square yard equivalent to 462.94 sq. mirs or thereabout along with a building OPEN - 01

i | thereon of ground and 5 upper floors admeasuring 12872.50 sq. feet/ equivalent to 1195.88 sg. meters built up area with said piece of land FORN A Assistant Professor o7 SC-02
ragistered in tha Books of the Caollactor of Land Revenua Mumbai under Cadastral Survey Mo, 108/1187 (Fort Division) Ward No. AZB37-40, Fort PUBLIC ANNOUNCEMENT : - ST - 01
SOBN, IANTR. . . (Under Regulation 6 of the Insolvency and Bankruptcy Board of India 4 Librarian ol DT(A) - 01
All that plece or parcel of freehald non-agricultural land admeasuring 296.50 5q. maters forming part of the said Property known as Plot No.37 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) OBC - 02
admeasuring 296.50 Sg. meters or thereabouts forming part of Survey Nos 368 of Mouje Pali of Sudhagad Taluka District Raigad and together y P g ’

il with all buildings and structures thereon and all plant and machinery attached to the earth on permanently fastened to anything attached to the FOR THE ATTENTION OF THE CREDITORS OF EWS - 01
earth, both present and future. VIENNA MULTIVENTURES PRIVATE LIMITED OPEN - 01

*Applications are invited for the post of Director from the Academic Year 2023-2024

The abowve posts are open to all. However candidates from any category can
apply for the posts.
Reservation for women will be as per University Circular Mo, BCC/16/74/1998
dated 10" March, 1998, 4% reservation shall be for the persons with
disability as per University Circular Mo. Special Cell/ICC/2019-20/05 dated
05" July, 2019,
Candidates having knowledge of Marathiwill be preferred.
The Educational Qualification, Experience & pay-scale for the post of
Director, Associate Professor, Assistant Professor & Librarian are as
prescribed by the University of Mumbai, AICTE & DTE from time to time,
Please refer University Circular No. BfgmTE | &g/ SafemT / 29/ 2020-39
fei p2 FHEW, 2032 for gualifications and experience at the time of
interview.
Applicants who are already employed must send their application through
proper channel, Applicants are required to account for breaks, if any in their
academic career,
Applications with full details should reach HON. SECRETARY, Maratha
Mandir's, 1° Floor, BABASAHEE GAWDE CHOWI, Dr. A. B. Read, Mumbai
Central, Mumbai - 400008. within 15 days from the date of publication of this
advertisement. This is University approved advertisement. gd/-

HON. SECRETARY

Kalvan Citizens’ Education Society's
B. K. Birla College of Arts, Science and

Commerce (Autonomous), Kalyvan
Birla College Road, Kalyan (W), Dist. Thane - 421 304,

Applications are invited for the fellowing posts
for the Academic Year 2023-2024 - UNAIDED

by the interim resolution Sr Cad Subi Total No. Posis
| professional N it el of Post | Reserved for

13.] Names of Insolvency Nil. 1. | Assistant B.Com ( Accounting | 13

Professionals identified to act Prifinsig & Finance)

as Authorised Representative of e . -

creditors in a class (Three names 2, | Assistan B.Com (Banking (d .
| foreach class) _ Professor & Insurance) SC- 11,
14.] (a) Relevant Forms and ' (a) http://www.ibbi.gov.in/nome/download 3 Assistant B. Com (Financial i 5T -06,

(b) Details of authorized Nil 5 Profes DTiA) - 02

| representatives are available at: ‘:f-'.l_t_-‘-hﬂf Management) n;Tl';g u;

* The order dated 31.03.2023 was received from Registrar, NCLT, Mumbai in email 4, "J "'H.'L'l_ufm B-MS, [HHLh_‘Elm.”r 17 il .NJ : 1'
dated 06.04.2023 at 7.28 pm Professor Management bmqws} - NT () -03,
Notice is hereby given that the National Company Law Tribunal has ordered the 5. | Assistant BA in Mulimedia & | ps NT (D) - 02,
commencement of a corporate insolvency resolution process of the M/s. VIENNA Professar blazs Communication QBC - 15,
MULIVENTURES PRIVATE LIMITED on 31.03.2023. e | Assistant B.S¢ = R
The creditors of M/s. VIENNA MULIVENTURES PRIVATE LIMITED are hereby called ’ Professor Bi6 Technology i £
upon to submit their claims with proof on or before 27.04.2023 to the Interim e L0 Senoio)) EWS - &,
Resolution Professional at the address mentioned against entry no 10 above. T *'“5'_3[“'“ B.5c. (Computer 11 OPEN - 31
The financial creditors shall submit their claims with proof by electronic means only. Professor science )
All other creditors may submit the claims with proof in person, by post or by electronic g A .lc.u.i.lctam A5 {In armation ”
means. Protessor Technology)

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorized representative to act as authorized representative of the class
[specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 12.04.2023 :
Place: Mumbai Sd/-

Amarnath M. Sharma
Interim Resolution Professional of
M/s. VIENNA MULTIVENTURES PRIVATE LIMITED

*The submissions of proofs of claims should be made in accordance with Chapter IV of
the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Person) Regulations, 2016 (CIRP
Regulations). The proof of claims should be submitted by

Way of the following specified forms in the CIRP Regulations:

Form B - for claims by Operational Creditors

Form C - for claims by Financial Creditors

Form D - for Workmen and Employees

Form E - for claims by Authorised representative of Workmen and Emplyees

Form F - for claims by creditors other than financial creditors and operational cresditors

In order to get a copy of form, you may download from the above mentioned website
https://ibbi.gov.in/home/downloads and the CIRP Regulations

The Posts for the reserved category candidates will b2 filled & by the same category
candidatas (Domicile of State of Maharashtra) belonging to that particular category
anky.

Resanalion for women will be as per University Circular no, BCCHME/T411998 dated
10" March, 1998, 4% reservation shall be for the persons with disability as per
University Circular Mo. Special Cell1CCI2019-20/05 datad 05" Juky, 2019.

Candidates having knowledge of Marathi will be preferrad.

“Crealification, Pay Scales and other requirement are as prascribed by the UGC
Motfication dated 187 July, 2018, Government of Maharashira Resolution No. Misc-
201B/C.R.56/18/UNI-1, dated 8" March, 2019 and University Circular No.
TAASKCTWICDI2018-18/1241, dated 26" March, 2019 and revised from tima to tima”,
The Governmeant Resolution & Circular are available on the website mu.ac.in
Applicants who are already employved must send their application through proper
channel. Applicants are required to account for breaks, it any in their academic career.
Application with full details should reach the PRINCIPAL, Kalyan Citizens'
Education Society’s, B. K. Birla College of Arts, Science and Commerce
(Autonomous) , Kalyan, Birla College Road, Kalyan (W), Dist. Thane, Pin-421
304  within 15 days from the date of publication of this advertisemant. This is
University approved advertisement. Sdl.
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